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‘Literacy in Hindi speaking areas

1792. SHRIMATI VEENA VERMA:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state:

(a) whether Government have de-
cided to accord high priority to im-
prove the literacy rate in the Hindi
heartland (BIMARU), Bihar, Madhya
Pradesh: Rajasthan and Uttar Pra-
desh;

(by if so, whether any compreshen-
sive plan has been prepared in this
regard; and

(c) if so, the details thereof?

THE DEPUTY MINISTER 1IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURED)
(KM. SELJA): (a) to (c) The
National Literacy Mission has been
mandated to make 100 million people
literate in the 15-35 age group by
1997. No separate year-wise or State-
wise targets have been fixed. The main
approach towards literacy is through
volunteer based Total Literacy Cam-
paigns. The focus of the Nationa!
Literaecy Mission is now on the 4
States of Bihar, Madhya Pradesh,
Rajasthan and Uttar Pradesh where
aceording to 1991 census 48 per crnt
of the illiterate porulation  ageg 7
vears an'l above reside. Of the 339
districts taken up to for under the
Total Literacy Campaigns. 124 districts
are in- these 4 States.

Central Universities without Cice-
Chancellors

1793, SHRIMATI KAMLA SINHA:
DR. BAPU KALDATE:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleasad to
state:

(a) what are the names oi the Cen-
tral Universities as on date in the
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country which are still without Vice-
Chancellors, and since when, Unjver-
sity wise; and

(b) what are the reasons for not ap-
pointing Vice-Chancellors of these
Universities?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DLVELOPMENT (DEPTT. OF EDUCA.
TION AND DEPIT. OF CULTURE)
(KM. SELJA): (a) and (b) Out of the
thirteen Central Universities only onz2
Ulnjversity v/z. Visva-Bharatj Is func-
tioning under Acting Vice-Chancellor,
vecause the Vice-Chancellor has re-
signed, The resignation of Vice-Chan-
cellor of Visva-Bharati was accepted on
January 31, 1995. Government has
initiated steps for filling up this va-
cancy as per the provisions of the Act
and Statutes of Visva-Bharati.
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